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Distribution of Evacuee Lands to
Harfjans in Funjab

3607. SHRI B. S. BHAURA : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) whether Central Government have
given evacuee lands to the Government of
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Punjab under a package deat for distri-
bution among the Hatijans of that area:

(b) if s0, the area so far distributed
{acre-wise);

(c) the terms and conditions of the said
package deal; '

(d) whether Punjab Government have
failed to fulfit the terms and conditions of
the said deal; and

(e) if 50, the rcaction of Central Govern-
ment thereto ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K. KHA-
DII.LKAR) : (a)and {b) No Su. Surplus

evacuee agricultural land in Punjab was ttans-
ferred to the State Government of undi-
vided Punjab in June, 1961. No conditions
were imposed regarding the disposal of the
land by the State Government. Howen er, it
the year 1964-65, the State Governmemt of
undivided Punjab decided that atl land,
excepting the land falling under certain ex-
cepted categories should be disposed to
members of Scheduled Castes in restricted
auctions. A statement showing the district-
wise position of evacuee lands sold to moem-
bers of Scheduled Castes in restricted auc-
tions is laid on the Table of the House
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Yield of Forest Timber

3608. SHRT B. S. BHAURA : will
the Minister of AGRICULTURE be pleas-
ed to state:

(a) the per hectare yield of forest tim-
ber in India, as compared to Japan, Pakis:
tan, Malayasia and Bucma; and





